
THE GAUHATI HIGH COURT AT GUWSTIAII.
lnrcn counr-oF7ssnMl rtreGnlaHro ,NtzoRAI4 AND ARUNACHAL PRADESH)

N HC. r-100 .-IX 2010

N T I FI C TIO
Dated Guwahati the 8th of November, 2024

70 #### The Hon'ble Gauhati High

Courthasbeenpleasedtonominatethefollowing]udicialofficertoattendthe
programme '?-7423: Nationat Conference on Sentencing, Pmbation and

Victifiotogy",scheduledtobeheldattheNationalJudicialAcademy'Bhopalw'e'f

t6,ll.2o24toTT,ll,To24,inplaceofSmti.HelenDawngliani,District&Sessions

Judge, Aizawl ludicial District, Aizawl, who has been exempted from attending the

said programme.

Shri Abdul Mazid Md. Mahiuddin, ammdmahiuddin@gmail.com

Additional District & Sessions

lud e Sonit ur Tez UT.

Theaforesaidofficerisdirectedtoattendthetrainingprogramme
accordingly.

Thenominatedofficerisalsorequestedtogothroughthejoininginstructions

available in the NIA website.

By order,
Sd/- S.Dhar

REG R (JUDICIAL)

Memo No, HC.VII-1OO(PI.-U)/ 20 10/ 10971/A, Dated Oa-11-2O24

Copy for information & necessary action to:

1. The Hon'ble Director, National Judicial Academy, Suraj Nagar PO, Bhopal -
462044, M adhYa Pradesh.

2. The L.R. & Secretary to the Govt. of Assam, ludicial Department' Dispur'

Guwahati, Assam.

3.ThePrincipalAccountantGeneral(A&E),Assam,Beltola,Guwahati,for

information and necessary action.

[The Officer is placed on dePutation for the program on andition

that (a) the Officer witl be treated as on duty during the training

period & (b) he wilt be entitted T.A. & D.A. as admissible under the

RulesJ.

Email IDMobile No.ttame A Designation of the
Officer

7002545342



4. The Registrar (Admtn /Vigilance/Estt.i/c), cauhati High Court, Guwahati.5. The Registrar-cum_principal Secretary to the Hon,Ute the Chief Justice,Gauhati High Court, Guwahati.
6. The Registrar, Gauhati High Court, Aizawl Bench, Aizawl.

(He is reguested to inform the concerned -Tudictbl Officer aboutthis notification) .

7. The District & Sessions Judge, Sonitpur,Tezpur.
(He b requested to

tht's notiftcation) 
inform the concerned 'ludicrbt officer about

8. Smti.

Aizawl

Helen Dawngliani, District & Sessions Judge, Aizawl Judicial District,

9. Shri Abdul Mazid Md. Mah

sonitpur,Tezpur. 
iuddin' Additional District & sessions Judge (FTC),

The nominated participant rs requested to intimate his travelplans in writing to the NJA, Bhopal well in advance (at least 3 daysby email at li offi ov to enable the Academy toprovide transport facility from the airpo rtlrailway station.The nominated participant wh
programme for the flrst time is also

o is aftending the training

Registration Fee of Rs, IOOO/-
requested to deposit one_time

180/- i.e., a total of Rs. 1180/_.

(One thousand) plus GST of Rs.

)

The nominated participant is requested toBoarding charges @ Rs
Hundred) prus GSr,* *:r1t',tl;-:*:, :n*##;,per day or part of the day, per person.

,".., J:,:'"".* #:;"Jil:';" ffi #1,o1""i..,,, 
sta rr a re

The nominated

;[:""'jil::;"; ffi;*:,:, :.: ffi ;ilfiTi,:'";i; ;:
10. The project Manager. Gauhati High Court, Guwahati.(He is reguested to t

officrbt website of tne { 
the Atotilication immedtatety to the

11. The Administrative omcerd 
ti High cou! Guwahafi)-

place the notification b-' 
Judicial Academy' fusam with a request totfore the Hon,ble Director, Judiciat Academy,



12' The Private secretary to Hon'ble Mr. Justice Manash Ranjan pathak, GauhatiHigh Court, Guwahati for his Lordship,s kind information.
13' The cA to the Registrar Generar, Gauhati High court, Guwahati.

(THE IISTOF OFFICERS HEREI(ABOVEIS NOT NECESSARILY IN ORDER OF SENTORITY)
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